. MINISTRY - OF. PB‘I'RGLEUM ~ AND
'GHEMICALS (SHRI' DALBIR SINGH) :
@ to (c). The Government of Andhra
Pradesh ‘informed the Government ‘of India
in: May 1971 thtf sigonis ‘of the ‘sugar
factories have a'grievance that they are
niof getting fair price from the Stite Trading
Corporation ' in respect of the molasses
rélodsed ‘for export “outside the eountry
Price paid by them is stated tobe less than
the open market price prevailing in the
counfry.” = As requested by them, this
matter was “included in thé subjects for
discussion’ by the Central Molasses Board in
June 1971, - On examination it was noted
that if State Trading Corporation can
redyce intermediary costs, such as transport,
shortage, inspection etc., it could oﬂ'et
better prices to sugar factories.

Production of Molasses by Cooperative
Sugar Industrics

5917. SHR!1 D. K. PANDA : Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state the total
quantity of molasses produced by the Co-
operative Sugar Industries in India last year
State-wise ?

THT DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS : (SHRI1 DALBIR SINGH) :
The production of molasses by the Coopera-
tive Sugar Industrics jn the country during
the sugar séason 1969-70 is given below :

ls:axva 4.-»»139‘31 (SAkA)
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5918. SHRI K. C. PANDEY: Will'
the Minister of HEALTH AND “FAMILY
PLANNING be pleased to state ¢

() whether it is & fact that the Nutri
tional Jevel of ah average Indian compared
far unsatisfactory with Pakistan, Australis;
US.A, Japan USS.R., and UK, ; An(!

() whether any speclﬁq schpmn ia likely
to be introduced to mcrease the nutriﬁom?
level in India. - . »

THE DEPUTY MINISTER IN
THE MINISTRY OF HEALTH "AND -
FAMILY - PLANNING (SHRl A. K.
KISKU) : ®) The information on the per
capita per day - availability of calories and
protein as compared to that of ather
counjries referred to is as folfows :—

“Country . - Year to  Per capita per day
which date lvallability
_Telate s
' (numben) (Gram)
1. USA. 1968 3240 ' 96X
2. USS.R. 196466 3150 . .9L§%
3, UK 1968-69 3180 880 .
4, Iapan 1968 60
5, Pakistan = /1967-68 2230 - .-
6. India 1969 1965

-—

Name of the State Quantity
SRR T " {ip tonnen)
Andhra Pradesh . 56,000
Assam 5,000

- Biha - : 1,000
Gujarat - . 49,800
‘ Hatydna - 15,000
Kerala 8,000 -
Maharashira 2,72,000
Mysore 51,600
r 7,000
. 23000

1,000 .

(b) More food is the ﬁm step wwards
better nurrition. - Nation-wido eadeavour to
develop agricugture aiongwith - animal hus-
bandry and: fisheries must be regarded as
the base of all efforts in nutrition. .. The
rapid- applcation of modern science and
technology for the developinenit and . popuc
larisation of subsidiary, . supplemenury and
protective food schemes such - a8 " production
of balahar, weaning food, fortification of
wheat - progucts, dsvelopment of protein
Isolate and protein . isolute. .toned milk “oil
seed flours efc. imtmed by the Government

_of India envisage . a gradyal, ren_wv:! of

nutritioml deﬁmency in Indaa
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Pndme of Eand fn Goa by Mjs. Zuast
Awmm ‘for Sefting upa
Fattory :
$5%0. SHRI ERKASMO DE sequerm
Will the Minister of PETROLEUM AND
CHEMICALS be pieased to state :

(), tbe price gt which land was pur-
chased for setting up the fctty “of ‘Mossrs
Zuari Agro-Chemicats from'the Comunidade
of Ssncoale in Goa_ with the necessary
ptlor sanction ‘of Goa Govertiens ; and

(b) ‘the price of othisr dand in:the . sume
‘ m purchased almost at the same timc by

‘ ﬂ” ‘Wwche purchoser 2

FHE . MINISTER - OF - mmw
ANQCHBMICAw %fHRiP C»SBTI-H)*
(a) Avccording o the :
by M/s. Zoari mc;mm Ltd 499, 95
Haotazes of land had - with - the approval of
the Gos Administration boem previously
abtained on perpetugl lease by Mjs. Bitla
Gwalior Pvt, Ltd,, from Sancoale Comuni-.
dade. Subsequently M/s. Zuari Agre
Chemicals Ltd. ebtained free hold rights on
this jand on payment of Rs. 10.32 lakhs,
being 20 years’ rental therefor,

(b) Following pieces of lands forming
pockets in the total arca and essential Yor
the Tactory comstruction were negotiated and
purchased by M/s. Zuari Agto Chemicals
Ltd. for prices shown against each, including
compensation for compound walls, staading
crops, and trees etc.

Area (hoctares) Consideration
Rs.
§.2352 52,352
4,6980 91,380
1.9916 19,916
4.3590 65,385
13,9530 2,10,578

22.7348 2,95,552

' Prépocpl to ban Remmitances by Foreign
' Ofl Companies

5921, SHRI BHOGENDRA JHA :
wilt the Minister of PETROLEUM AND
CHEMICALS be pleased 1o state :

(®) whether Government prageee to ban
the tammitances by the foreign oll com-
ptnh in the form offoreinquham;

(h) if not, the reasons th«ef« Ad

m MINISTER OF PB'I'I!CILEUM
ARD‘CHEMICALS (SHRI P, C.SETHI) :
(») snd ). While it is .mot propeced to
ban- rémittances by the forsign i) eompanies,
Government roserves the right to look - into
the piopesiety of ‘pwllcamounh cllimodfor

.upmhm





